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The applicant  had filed a 

representation on 21.3.1995 which was 

disposed of by a non-speaking order on 

25.5.1995 by the Superintendent of Post 

Offices, Cuttack South Division. It is 

hereby direc-ted that the said rep enta- . 
t ion may  be Eec ons ide re d a nd  an   

decision taken in the matter at orce. 

suitableei 	' ç may 	given to the 	
ILI applicant within 10 days  from to-day. 

Until then the petitioner may not be 

relieved. 

Send a copy of these orders to 

Respondent 4. In the 	anwhjle1Shrj Ashok 

Mishra,learned Sr.Standing Counsel,also 

undertakes to apprise the isondent 4 of 

these orders. Copies of the notice may also 

be handed over to Shri Ashok Mishra. 	 () 

Thus the L'iojnai Ap,1ication 

disposed of. 	 .t 
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